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ON behalf of the Committee on Private Members' Bills and 
Resolutions, I, having been authorised by the Committee, pre-

sent this their Twenty-sixth Report. 
2. The Committee met on the 4th April, 1955, to consider allot-

ment of time to the three Resolutions set down in the List of Busi-
nes'> for Saturday, the 9th April, 1955. 

3. The Members whose Resolutions had been included in the List 
of Business for the 9th April, 1955 were also invited to be present at 
the meeting. One of them attended the meeting and another mem-
ber placed his views before the Committee by means of a letter. 

4. The Committee having considered all aspects with respect to 
the Resolutions in the List of Business for the 9th April, 1955, re-
commend the following time-table:-

(i) Resolution regarding politic 'J pensions 
(ii) Resolution regarding weights and measures • 
(iii) Resolution regarding compulsory insurance of 

shop employees . 

2 hours. 
2 hours. 

2 hours 

GANESH SADASHIV ALTEKAR 
NEW DELHI. 

The 5th April, 1955. 



APPENDIX 
Motion re: Adoption of the Twenty-slxth Report of Committee on 

Private Members' MIs and Resolqtions. 
The following motion was moved by Shri Ganesh Sadashiv 

Altekar and was adopted by the House on the 9th April 1955:-
"That this House agrees with the Twenty-sixth Report of the 

Committee on Private Members' Bills and Resolutions 
presented to the House on the 6th April, 1955." 

[L.S. Deb. dated 9th April, 1955.] 
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